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TLST REPORT NO E1S1066002022

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer

ENVIRO-TECH SERVICES

(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, 8. of G.T. Road Industrial Area, Ghaziabad (U.P) - 201001

Waohsitp

IO 1)1 -

Aot /J‘t‘d’qfn al /'r.‘on.-’fll’

TC-8771

wWw elslaby in 2t

HONIS16076 981173606

TEST REPORT

URLNO TCBTT1 2200000, 10664

DATE OF REPORT 08 09 2022

RAM MANOHAR SHIVHARE 478/2-KH-01,
DINESH CHANDRA GUPTA 47812 -KH-02,
RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring 05 09.2022

Analysis Start Date 07 09.2022

Analysis End Date 08 09.2022

Duration Of Monitoring 05092022 To 06.09.2022

Time Of Monitoring 02 00PM To 02.00PM  (CORO, for 10 Hrs )

Sample ID No 1066

Sampling Done By ETS STAFF

Sampiing Location NEAR WORKER ROOM

Sampling Method ETS/STP/AIR-01

Sampling Machine Placed At Height 1.5 METER FROM GROUND LEVEL

Weather Condition CLEAR Ambient Temperature: 340 “C

Wind Direction E Tow

Equipment Used Respirable Dust Sampler (PM,g) + Fine Particulate Sampler (PM- . )

GPS Coordinate 25"20'57.509" N and 79"54'53 8as" E
a S. iu?‘.  TestParameter [ Unit ] Resu | Specification/Limit | TestMethod
: e [y || Wsercece) R
R Particulate Matters,(PM,q) - ‘ 746 For24Hrs=100 | I1S 5182 (Pan-23)

_ 2| Particulate Matters,(PM,) r pgim’ I 524 T For 24 Hrs =60 ‘ IS 5182 (Part-24) |
! 3 Sulphur Dioxide, (SO,) pg/m’ " 148 t For 24 Hrs =80 IS: 5182 (Part-2)
| 4 | Nitrogen Dioxide,(NO,) l pg/im’ | 124 | For24Hrs=80 | IS 5182 (Part-§)

For Envira-Tech Services
i Page 10t 2

= :’D.E\kar Mittal
< E Lab In-charge
AUTHO }su:nronv
Format No ETS/LAB/TR-01 Issue No 05. Date 01 U1 2019 Amd. No. 04 Dale 01 04 2019

Note:-

1. Test reparts without ETS LAB HOLOGRAM are aot issued by sur laburatery.

2. The results indicated only refer to the tested samples and listed applicable parametens.

X No complaint will be entertained if received after 7 duss of issue of test report.

4. Our liability is limited 1o inveice +alue oaly. '

5. The sample shall be destroved afier 15 days & Bialegical / Perishable sample shall be lﬂ.‘\lﬂl.\l‘d- lnu-rdl?lrl_\ after ivsue u_[ lr\l "lp:::i.b.",mn,
6. This test repart shall nat be wsed in 201 advertising media ar a5 cvidence in the court of Law without prier written permission o




ENVIRO-TECH SERVICES @ Gz

Au Anclylucal J_'aﬁa'-afuy
(A GOVERNMENT APPROVED LAB) B009114001/45001

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Websile www etslabin | Ph 9911516076, 9811736067

TEST REPORT
TEST REPORT NO ETS/1066/09/2022 DATE OF REPORT 08 09 2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
| S-No. | Test Parameter 1 Unit | rosult | Specification/Limit | Test Method |
(As per CPCB)
5 .lCarbont Monoxide (CO) l mg.'m‘ [ 042 For 8 Hrs =2 1 For 1 Hrs =4 | 1S 5182?#;5#10 |
T o - - ;_;""'_fndollest Repoﬂ"""
For Enviro-Tech Sarvices
Page 2 of 2

Note:-
1. Test reports without ETS LAB HOLOGRAM are not issued by vur laberatory.

* 1. The results indicated only refer teo the tested samples and listed applicable parameters.

. No complaint will be entertained if received after 7 davs of issue of test report.

4. Our liability is limited to invoice valace only.

5. The sample shall be destroyed afier 15 days & Biological / Perishable sample shall be destruyved immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory,



ENVIRO-TECH SERVICES

An /Jnr./‘,!wl./ fa/malmn’
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Website wwwelslabin | Ph 9911516076 9811736063 TC-8771

TEST REPORT

TEST REPORT NO ETS/1067/09/2022 URLNO TC877122000001067F DATE OF REPORT.  08.09 2022

AMBIENT AIR MONITORING AND ANALYSIS REPORT

Name And Address of Customer RAM MANOHAR SHIVHARE 478/2-KH-01,
DINESH CHANDRA GUPTA 478/2 -KH-02,
RAJENDRA KUMAR SHIVHARE 478/2-KH-03

VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring : 05.09.2022
Analysis Start Date : 07.09.2022
Analysis End Date ¢ -08.09.2022
Duration Of Monitoring : 05092022 To 06.09.2022
Time Of Monitoring : 02.15PM To 02.15PM (CO&0, for 1.0 Hrs)
Sample ID No : 1067
Sampling Done By : ETS STAFF
Sampling Location : NEAR BILBAI
Sampling Method : ETSISTP/AIR-01
Sampling Machine Placed At Height ¢ 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 340 ‘C
Wind Direction : ETow
Equipment Used : Respirable Dust Sampler (PM,,) + Fine Particulate Sampler (PM; )
GPS Coordinate 1 25Y20'45.629" N and 7954'48 560" E
| S.No. | Test Parameter | unit | Result | SpecificationLimit TestMethod |
I o _ | AASIerUECE) |
] 1 Particulate Matters,(PM,,) pglmJ 71.8 For 24 Hrs.=100 IS 5182 (Part-23)
|2 | Paniculate Matters,PMy) | wom' | 495 | For2amrs=s0 |isstez (Part24) |
3| Sulphur Dioxide, (50y) ug/m’ 11.4 For24Hrs=80 | IS: 5182 (Part-2)
| 4 | Nitrogen Dioxide.(NO,) | pgm’ 107 | ForAWs=80 |15 5182 (Part) |
,ﬁj\ For Enviro-Tech Carvises
(og « ) .
T ® = — )
‘( g Page 1of 2 / iittal
CHECKED B;éj = -charge
SHRADDHAS e AUTHORI SIGNATORY

S

Format No ETS/LAB/TR-01, Issue No. 05, Date 01 04 2019, Amd. No. 04 Date 01.04.2019

Note:-

. 1. Testreports without ETS LAB HOLOGRAM arc not issued by our laboratory.
2. The results indicated only refer to the tested samples and listed applicable parameters,
Y. No complaint will be cntertained if received after 7 days of issue of test report. ;
4. Our lisbifity is limited to inveice value only. ) ) ) - E P ke,
5. The sumple shall be destroyed alter 15 days & Bialogical / Perishable sample shall be destroyed immediately after issue of test report.

3 i = i f the lahnratnry
A Thic ot ranart shall not he nead in sne wdvseticing widlin ar ac svidomes in the canrt af | s withant nriae  riffen aeroiion o &




ENVIRO-TECH SERVICES © Guar

y_a (A APPRCNE;‘LAB) - = . ISO 9001/14001/45001
GOVERNMENT
/‘:‘_' Piot No. 1732, S.S. of G.T. Road industrial Area. Ghaziabad (U.P.) - 201001
email : etsah 1 2@gmal oo febste  www 2Siab n Pn  3911516076. 3811736063
TEST REPORT

TEST REPORT NO ETSTOETOSD? DATE OF REPORT: 08038 2022

AMBIENT AIR MONITORING AND ANALYSIS REPORT

=™ Tes: Parameter T Unit Resull  Speciicaton/Limit  Test Method |
{As per CPCB) 7
5 Carton Moncuade (CO) moAm” 046 FarSHs=2/For1Hs =t IS5182 Part 10
'I-IIEMdTGI wll..l
—_ For Enverc-iech Zlrveces

€ 2N
f1 \ 0 Lo * q
;, /\ P*Zdz “ bt gl !-.utta:
KEDBY (AT ab ig.charce
SHEADOEA-GUPTA Auw
AT TORY

Fommat No ETSLASTROT. ssee Mo 05 Oats 07 04 2018 2md Mo 04 Dot 07 04 2018

e -

I Tew reparys wighass F TS LAB HOLOCRAM are ant samrd bt sur bbarstars.

1 The reumits ficated andy refer @ the Sesded cammplies s fistcd appicsble parametey.

L %o rompinel will ke coizrtuecd i recrnved afler T dav of Bane of tot repart

4 O Gl o msied e st omor o adise amin

A The wsmple shall be dosaroved sfer 15 dovs & Bislagiczi  Pernhabie sampic 1238l be destruved imsedintely titer msae of Lest repedt.

& The besd regrert sl mad e wved 18 20 MverTNERS Medn of 2% ovidencr @ fhe coart of Law witheat! prar writies permisaios of the baraten



/" ENVIRO-TECH SERVICES

A Anclylicsl Loboralory
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Website wwwelslabin | Ph 9911516076, 9811736063 TC-8771

TEST REPORT
TEST REPORT NO ETS/1068/09/2022 URLNO TC877122000001068F DATE OF REPORT 08 09 2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : RAM MANOHAR SHIVHARE 478/2-KH-01,

DINESH CHANDRA GUPTA 478/2 -KH-02,
RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U.P

Date of Monitoring : 05.09.2022

Analysis Start Date 1 07.09.2022

Analysis End Date : 08.09.2022

Duration Of Monitoring : 05.09.2022 To 06.09.2022

Time Of Monitoring : 0215PM  To 02.15PM  (CO&O; for 1.0 Hrs.)

Sample ID No : 1068

Sampling Done By : ETS STAFF

Sampling Location : EAST DIRECTION OF MINES

Sampling Method 1 ETSISTP/AIR-01

Sampling Machine Placed At : 1.5 METER FROM GROUND LEVEL

Height

Weather Condition : CLEAR Ambient Temperature: 340 “C

Wind Direction : E Tow

Equipment Used . Respirable Dust Sampler {PM,y) + Fine Particulate Sampler (PM; <)

Coordinate 1 25Y20'48.6096" N and 79V54'53.996" E

' S.No. r  Test Parameter Unit | Result | Specification/Limit | Test Method
S R _ | (As per CPCB)
f 1 Particulate Matters (PM,,) pg/m® 79.70 For 24 Hrs.=100 | IS 5182 (Part-23) ’
2| Particulate Matters,(PM; 5) pgm’ | 5410 For24 Hrs.=60 | IS 5182 (Part24)
7__; | Sulphur Dioxide, (SO;) g’ 99 For24Hrs=80 | IS: 5182 (Pat2) —'|
| 4 J_Nitrogen Dioxide,(NO;) pgm’ [ 126 For24Hrs=80 | IS 5182 (Part-6) ‘J'

For Enviro-Tech Services

Page 1 of 2 e &iar Mittal

Format No ETS/LAB/TR-01. Issue No. 05, Date 01.04 2019 Amd. No_ 04 Date 01.04 2019

Nute:-

Test reports without ETS LAB HOLOGRAM are oot issued by vur laboratory.

Fhe results indicated only refer to the tested samples and listed applicable parameters,

No complaint will be entertained if received after 7 days of isswe of test report.

Our liability is limited fo invoice value onh.

Ihe sampie shall be destroved after 15 davs & Bialogical / Perishable sample shall be destrosed immedhatels after issue of test report.
I'his test renort shall mat be wied iz anv adh evtiune nudis ar 3+ evideser in the canrt of | 3w nithau! nrre ariflen necmiscian of the Isharatan

e =



/" ENVIRO-TECH SERVICES @ ¢

An Anclyticl Loborciory

(A GOVERNMENT APPROVED LAB) SRSLISA

4B Plot No. 1132, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Website www.elsiabin | Ph.: 9911516076, 9811736063
A e =
a TEST REPORT
aﬂ‘ats a
TESTREPORT NO..  ETS/068/08/2022 DATE OF REPORT 08 09 2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
| s.No. | Test Parameter | Unit | Result | Specification/Limit | Test Method ]
I | (As perCPCB) -
L5 ﬁa@oipgononde.(cm mgm® | 050 iFaBHs;ZIFoH Ws=4 |IS5182 Pant10
*****End of Test Report®****

Page 2 of 2 SOKar Mitta)

Formal No ETSALAB/TR-01, Issue No. D5, Date 01.04 2019, Amd No. 04 Date 01.04.2019

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratery.

2. The results indicated only refer to the tested samples and listed applicable parameters.

X No complaint will be entertained if received after 7 days of issue of test report.

4. Oar lizbility is limited to invoice value only.

S. The sampie shall be destroyed after 15 days & Biological / Perishable sampie shall be destroyed immediately after bsue of test report.

6. This test report shall not be uscd in amy advertising media or as evidence in the court of Law without prier writtea permission of the laboratan.



/" ENVIRO-TECH SERVICES

Au £ I.u,.fa’/u-at' fm‘quwu;

(A GOVERNMENT APPROVED LAB)

AB Plot No. 1132, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
/ A email : etsiab2012@gmml com | Websile www elslab in Ph 9911516076, 9811736063 TC-8771
S
S
.m‘_
R TEST REPORT
TEST REPORTNQ  ETSN06909/2022  URLNO TC877122000001069F DATE OF REPORT 08 09 2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of : RAM MANOHAR SHIVHARE 478/2-KH-01,
Customer DINESH CHANDRA GUPTA 478/2 -KH-02,
RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P
Date of Monitoning : 05.09.2022
Analysis Start Date 1 07.09.2022
Analysis End Date : 08.09.2022
Duration Of Monitoring : 05.092022 To 06.09.2022
Time Of Monitoring o 02.15PM To 02.15PM (CO&O, for 1.0 Hrs))
Sampie ID No : 1068
Sampling Done By : ETS STAFF
Sampling Location : WEST DIRECTION OF MINES
Sampling Method : ETS/STP/AIR-01
Sampling Machine Placed At : 1.5 METER FROM GROUND LEVEL
Height
Weather Condition : CLEAR Ambient Temperature: 340 “C
Wind Direction : EToW
Equipment Used : Respirable Dust Sampler (PM,o) + Fine Particulate Sampler (PM: s)
Coordinate : 25Y20'49.1748" N and 79”54'47.5380" E
TS, ~ Test Parameter | Unit | Result | Specification/Limit ' Test Method
| No. __(As per CPCB)
1 l Particulate Matters, (PMyq) | pgm® 7750 | For2aHrs=100 | IS 5182 (Pan-23)
I —_ —_— i e - —_— — _ - ——
2 | Particulate Matters,(PM; s) | pgm’ 5260 For 24 Hrs.=60 Tls 5182 (Part-24) |
| 3 [ Sulphur Dioxide, (SO,) pg/m’ 85 For24Hrs=80 IS 5182 (Pant2) |
4 | Nitrogen Dioxide,(NO,) | wgm® | 1290 For24 Hrs=80 | IS 5182 (Part6) |

For Enviro-Tech Sorvices

hkar Mittai
b In-charge

AUTHORIZ IGNATORY
Format No ETSALAB/TR-01. Issue No. 05, Date 01 04 2019, Amd. No. 04 Date 01 04.2019

Page 1 0f 2 .

Note:-

1. Test reparts without ETS LAB HOLOGRAM zare not isvaed by our labaratory.

- L The results indicated oaly refer to the tested samples and listed applicable parsmeters.

3. Nu complaint will be entertained if received after 7 days of issue of test report.

4. Our liability is limiled (e invoice value ealy.

5. The cample shall be destroved after IS dayvy & Rislegical / Perishable sample shall be destroyed immediately afier issoc of test report.
6. Thix text repart shall aot be used in amy advertning sedia or as evidence in the court of Law without prier wriftes permission of the laboratory.




ENVIRO-TECH SERVICES @ iz

An Anclylical Ladoradory

(A GOVERNMENT APPROVED LAB) 1S0iEe01/14001/43081
Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
. email . etslab2012@gmail com | Websile www etslab in | Ph. 9911516076, 9811736063
TEST REPORT
TEST REPORTNO  ETS/1069/09/2022 DATE OF REPORT  08.09.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT

,_ S. [ TestParameter ' Unit | Result | Specification/Limit | Test Method |
' No. ‘ ) o | N | _ (AsperCPCB) _ 4
| 5 | Carbon Monoxide,(CO) | _mgim’ | 048 | FoBHm<2/Forites=e | IS5182 Pat10 |

St — s 1

""‘End of Test Report"“'

For Enviro-Tech Zervices

Page 2 of 2

Formal No ETS/ILAB/TR-01, Issue No. 05. Date 01.04.2019, Amd. No. 04 Date 01.04.2019

Note:-

1. Test reports without ETS LAB HOLOGRAM are not isswed by our laboratory.

2. The results indicated oaly refer to the tested samples and listed applicable parameters.

Y. Na complaint will be entertained if recetved afier 7 days of issue of lest report.

4. Our liability is limited 10 invoice value only. )

5. The sumpie shall be destroyed afier 15 days & Biological / Perishable sample shall be destroyed immediately after issue o‘f t'esl report. |

6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.



ENVIRO-TECH SERVICES

(A GOVERNMENT APPROVED LAB)

_ Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Website www.etslabin | Ph 9911516076, 9811736063

TEST REPORT
TEST REPORT NO ETS/1080-25/09/2022 URLNO TC877122000108025F DATE OF REPORT.  08.09 2022
AMBIENT NOISE MONITORING REPORT
Name And Address of Customer : RAM MANOHAR SHIVHARE 478/2-KH-01 .DINESH CHANDRA GUPTA

478/2 -KH-02,RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring . 05.09.2022
Analysis Start Date 05092022
Analysis End Date ¢ 06.092022
Duration Of Monitoring : 24 Hrs
Sample ID No : 1080-25
Sampling Done By i ETS STAFF
Sampling Location : Near Worker Room
Sampling Method :  ETS/STPINOISE-01
GPS Coordinate © 25020'57.509" N and 79°54'53 885" E
S. ' Test Parameter ' Unit Result Specification/Limit (As Test Method
‘ No. | | | |  perCPCB) |
‘ | Day Time Noise Level __,LeqdB@A) 702 | % IS: 9989

|
2 Night Time Noise Level

—

Leq dB(A) | 625 70 IS 9989 |

Remarks: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.

Night time is reckoned in between 10.00 P.M_and 06 00 A M
*****End of Test Report*****

For Enviro-Tewn Services

N —Pushkar Mittal

age 1 o - \

. - ﬁ\b’)ﬂ:@\arge
AUTHORIZ ATORY

Formal No ETS/LAB/TR-01. Issue No 05 Date 01 04 2019 Amd No 04 Date 01 04 201

Nole:
L Test reports without ETS LAB HOLOGRAM are not issued by our laburatory
The results indicated only refer to the tesied samples and listed applicable purameters.
- No complaint will be eatertained il recein od after 7 days of issuc of test report,
- Our liability s limited te invoice value only.
- The sample shall be destruyed after 15 days & Rislogical / Perishable samph: shall be destroyed immediately after issue of test report.
6 This test repart shall net be used in am) advertisimg media or as evidence in the court of Law without prior writiem permission of the labaratory

Mo e



/" ENvIRO-

(A GOVERNMENT APPROVED LAB)

email : etslab2012@gmail com

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

Website www etslabin | Ph 991151

TECH SERVICES

An 4-15!,&1‘51 L a&ﬂa&ua’

6076 9811736063

TEST REPORT NO

ETS/1080-26/09/2022

TEST REPORT

URLNO TC877122000108026F

DATE OF REPORT 08 09 2022

AMBIENT NOISE MONITORING REPORT

RAM MANOHAR SHIVHARE 478/2-KH-01,

Name And Address of Customer

DINESH CHANDRA GUPTA 478/2 -KH-02,
RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring : 05.09.2022

Analysis Start Date : 05.09.2022

Analysis End Date : 06.09.2022

Duration Of Monitoring : 24 Hrs

Sample ID No 1080-26

Sampling Done By : ETS STAFF

Sampling Location : Near Bilbai

Sampling Method : ETS/STP/NOISE-01

GPS Coordinate 25020'45.629" N and 79°54'48.560" E

'S. | TestParameter Unit Result | Specification/Limit (As per | Test Method

N CPCB)
0.

" | Day Time Noise Level | Leq dB(A) | 62.4 75 IS- 9989 ) i
> | Night Time Noise Level | Leq dB(A) | 512 | 70 IS: 9989 1

Remarks: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.
Night time is reckoned in between 10.00 P.M. and 06.00 A.M.

SHRADDHA GUPTA

Page 1 of 1

*****End of Test Report*****

Format No ETSALAB/TR-01, Issue No. 05, Date 01.04. 2019, Amd No. 04 Date 01.04

Note:-

1. Test reports without ETS LAB HOLOGRANM arce not isswed by our laboratory.
1. The resalts indicated oaly refer to the tested samples and listed applicable parameters.
3. No complsint will be entertained if received after 7 days of issue of test report.

4. Our lability is Hmited to imvoice value enly.

S. The sample shall be destroyed after 1S days & Biological / Perishable sample shall be destroyed immediately after issue of test report.

6. Thi . ‘ : .
i test report shall net be used in any advertising media or as evidence in the court of Law without prior written permission of the lsharatory.



/ ENVIRO-TECH SERVICES

An Analylical Laboralary
(A GOVERNMENT APPROVED LAB)

LAB _ Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail com | Website wwwetslabin | Ph 9911516076, 9811736063

TEST REPORT

TEST REPORT NO  ETS/1080-27/09/2022  URLNO TCB877122000108027F DATE OF REPORT 08 092022

AMBIENT NOISE MONITORING REPORT

Name And Address of Customer :  RAM MANOHAR SHIVHARE 478/2-KH-01, DINESH CHANDRA
GUPTA 478/2 -KH-02, RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring 1 05.09.2022
Analysis Start Date 1 05.09.2022
Analysis End Date : 06.09.2022
Duration Of Monitoring : 24Hrs
Sample ID No : 1080-27
Sampling Done By : ETS STAFF
Sampling Location : East Direction of Mines
Sampling Method : ETS/STP/Noise-01
Coordinate : 25°20'48 6096" N and 79°54'53.996" E
''S. | Test Parameter Unit " Result | Specification/Limit | Test Method |
No. I (As per CPCB)
' L I il = |
' 1 | Day Time Noise Level Leq :dB (A) 69.7 75 I1S: 9989
2 | Night Time Noise Level o | leq:dB(A) -__ 54.5 ] R 76 7 | IS: 9989 - |

Remarks: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.

Night time is reckoned in between 10. 00 P.M. and 06.00
AM.

*****End of Test Report*****

For Envine- . S LS

Page 1 of 1 vilial

,harge

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples and listed applicable parameters.

1. No comphaint will be cntertained if received after 7 days of issuc of test report.

4. Qur liability is limited to inveice value only.

S. The sample shall be destroyed after 1S days & Biological / Perishable sample shall be destroyed immediately after issue of test report.
6. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the laboratory.




ENVIRO-TECH SERVICES

(A GOVERNMENT APPROVED LAB)
F:d Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P) - 201001

email : etslab2012@gmail com | Website www etslab in | Ph 9911516076, 9811736063 TC-8771
gl -~
_ﬁs's‘,
' TEST REPORT
TEST REPORT NO ETS/1080-28/09/2022 URLNO TC877122000108028F DATE OF REPORT  08.09.2022
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of RAM MANOHAR SHIVHARE 478/2-KH-01,DINESH CHANDRA
Customer GUPTA 478/2 -KH-02, RAJENDRA KUMAR SHIVHARE 478/2-KH-03
VILLAGE- BILBAI, DISTRICT- MAHOBA, U P

Date of Monitoring 0509 2022
Analysis Start Date 05.09.2022
Analysis End Date 06.09.2022
Duration Of Monitoring 24Hrs
Sample ID No 1080-28
Sampling Done By ETS STAFF
Sampling Location West Direction of Mines
Sampling Method ETS/STP/NOISE-01
Coordinate 25020'49 1748" N and 79°54'47 5380" E

S. | Test Parameter Unit Resul ' Specification/Lim | Test Method

No. f it (As per
L _ | CPCB) i

1 Day Time Noise Level Leq :dB (A) 68 4 75 IS 9989

2 i Nngh_trlrma\; Noise Level } leq dB(A) 526 i 70 I 1S: 9989
Remarks: Day time is reckoned in between 06.00 A.M. and 10.00 P.M.

Night time 1s reckoned in between 10.00 P M and 06.00
AM
“““ End of Test Report*****
For Enviro- i . services

Note

I dest reports without ETS LAB HOLOGRAM are not issued by vur laberatory.

>

L]

2 bhe resulis indicated oniy refer to the tesied samples and listed apphcable parsmeters

L N complaint will be enicrtained if received aller 7 dass of isstie of test report

4 Our lsbibiy o himited 1 imvoice value vah.,
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.. 3. Before taking any further action in the matter, we find it appropriate to obtain a factual
report in respect to aforesaid activities being conducted by Respondent No. 4 and therefore,
we constitute a joint Committee comprising State PCB and District Magistrate, Mahoba to
visit the site and submit its factual report within two months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and in the form of Image PDF.””

List for further consideration on 19.10.2022

A copy of this order be forwarded to State PCB and District Magistrate, Mahoba by e-
mail for compliance.
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There is no separate formula/ method available for the calculation of environment
compensation further access stone quarry.

The mining lease is to comply with environment laws is accountable for damaged to air,
water, soil and eco system. Reference is made to MC Mehta vs. UOI and Ors!. Adverse
consequences of mining are noticed enter alia in Deepak Kumar vs State of Hariyana®. State of NCT
of Delhi vs Sanjay® and Goa foundation vs UOI*. In Samaj Parivartana Samudaya and Ors. Vs State
of Karnatka and Ors.” It was held that compensation for damaged of environment on polluter pays
principal can be up to 10% of value of mine material so as to restore the environment and ensure
compliance norms.

Total mineral Value = Rs. 11808000/-

Environmental Compensation amount = 10% of mineral value

= 10/100X11808000.00
=Rs. 1180800/-
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.. 3. Before taking any further action in the matter, we find it appropriate to obtain a factual
report in respect to aforesaid activities being conducted by Respondent No. 4 and therefore,
we constitute a joint Committee comprising State PCB and District Magistrate, Mahoba to
visit the site and submit its factual report within two months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and in the form of Image PDF.””

List for further consideration on 19.10.2022

A copy of this order be forwarded to State PCB and District Magistrate, Mahoba by e-
mail for compliance.
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There is no separate formula/ method available for the calculation of environment
compensation further access stone quarry.

The mining lease is to comply with environment laws is accountable for damaged to air,
water, soil and eco system. Reference is made to MC Mehta vs. UOI and Ors'. Adverse
consequences of mining are noticed enter alia in Deepak Kumar vs State of Hariyana’. State of NCT
of Delhi vs Sanjay” and Goa foundation vs UQOI*. In Samaj Parivartana Samudaya and Ors. Vs State
of Karnatka and Ors.® It was held that compensation for damaged of environment on polluter pays
principal can be up to 10% of value of mine material so as to restore the environment and ensure
compliance norms.

Total mineral Value = Rs. 4896000/-

Environmental Compensation amount = 10% of mineral value

= 10/100X4896000.00
= Rs. 489600/-
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